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1. Union of India theough

Secretary to Govt. of India,
Departmant of Supply,

Nirman Bhawan,

New Delhi .

2. Director~Genaral, -
, Directorate General of $uppllns .
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NRDER (By circulat:ion)

Hor ble Smt. Lakshmi Swaminathan.. Member(J).

T - have carefully considered the grounds taken in RA
5@/2@@@» filed bhy the applicant through another counsel Shei
R.P. shahi for review of the order dated 18.1.200@¢ in 0OA
1882/98 . |

—
2. As none of the . grounds taken in  the Review

A
Application églls within the provisions of Order-a? Fule 1 OPC

read  with Section 22(3) (f) of the Administrative Tribunals

-

Act, 1985, Review dpplication falls and is dismissed.
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